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Tuesday, May 8, 1990/ Vaisakha 18. 1912
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The Lok Sabha met at four minutes past
Eleven of the Clock

[MR SPEAKER in the Chair}
ORAL ANSWERS TO QUESTIONS

[English]
Salt Production Units

*739. SHRI N. DANNIS:Will the Minis-
ter of INDUSTRY be pleased to state:

(a) the places where self production
units are functioning, State-wise: and

(b) the details of industries in which
chemical use of salt is made on a major
scale?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) and (b). A statement is laid
on the Table of the House.

Places where salt Production units are

10.
11.

12.

14.
15.

16.

STATEMENT

functioning
GUJARAT
Jamnagar
Bhavnagar
Porbandar
Mithapur
Singach
Salaya
Rajula

Kachchh (Ghandhidham,
Mundra Jakhavu)

Dahej — Cambay
Dharasana

Maliya — Lavanpur
Santalpur

Namak Nagar
Patdi

Kharaghoda: and

Dharngadhra
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RAJASTHAN
Sambhar
Pachpadra
Didwana
Phalodi
Jabadinagar — Nawa

Kuchaman — Sargot
Mithri

Sujangarh: and
Pokaran
TAMIL NADU
Tuticorin
Arumuganeri
Valinokkam
Ramnad
Cuddalore
Vedaranyam
Thambikotai
Madras
Covelon: and
Nagercoil
ANDHRA PRADESH
Kakinada
Pennuguduru
Gurujanapalli
Chinnaganjam

Iskapalli
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6. Machilipatnam; and
7. Krishnapatnam
\Y WEST BENGAL
1. Contai
vi ORISSA
1. Ganjam
2. Sumadl
3. Surla
4. Goka
5. Astrang: and
6. Bolong

Vil MAHARASHTRA
1. Bhayandar
2. Bhandup; and
3. Uran
Vil KARNATAKA
1. Sannikatta.

X DAMAN & DIU

X PONDICHERRY

1. Karaikal

X1 HIMACHAL PRADESH
1. Mandi.

In Industry, salt is mainly used as raw
material in the manufacture of caustic soda,
chlorine and soda ash.

SHRI N. DENNIS: Salt industry in India
is facing the worst crisis since independ-
ence. Paradoxically, itis due to over-produc-
tion, crisis of plenty. The production of saltin
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our country has crossed one crore tonnes
and our domestic consumption is about 75
lakh tonnes. There is no prospect for in-
creasing the quantity within afew years. So,
setting up of salt-based industries in the
over-producing areas of South and also
exporting salt to other countries would re-
duce thecrisis inthe saltindustry. Therefore,
in order to avert crisis in the salt indsutry,|
would like to know whether Government
would take steps for setting up of salt-based
industry in the areas of over-production and
also for evolving export possibilities of salt to
other countries.

SHRIAJIT SINGH: Sir, about half of the
salt production is used for the industry.
Basically such industries are caustic soda,
chorine and soda ash industries. Those units
are already operating in the States where
salt is produced. As for the consumption of
salt and the export, there is not that much of
a gap. Regarding export of salt. some units
are already exporting. But to say that the
price of salt would come down if we export
more, | do not see how that would help.

SHRIi N. DENNIS: The crisis in the salt
industry has already aftfected employment
prospects of a large number of production-
ists depending on it. Gujarat and Tamil Nadu
are the major salt-producing States in the
country. Except Rajasthan, salt production
in other States is very nominal and low. |
would like to know from the hon. Minister
whether the Government would consider
setting up of salt-based industries and ma-
rine-based industries in the salt-producing
States of Tamil Nadu and Gujarat to accom-

modate the large number of persons af-

fected by the crisis in the salt industry. There
IS one more connected matter. In Kan-
yakumari District there are several areas...
(Interruptions) Several areas of salt-produc-
tion are now kept unused and idle because
_'salt manufacturing is not going on there. |
would like to know from the hon. Minister
whether such areas would be utilised by
setting up of industries-either salt -based

industries or other type of industries in such

unused and idly kept areas.
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SHRI AJIT SINGH: Sir, the hon. Mem-
ber is correct in saying that it employees a lot
of people. Currently, there are more than
9000 units producing salt and many of them
are cooperatives. He has rightly mentioned
that about 60 per cent of the salt is produced
in the State of Gujarat. As | have already
mentioned, the industries which used salt
are naturally raw-material industries. Many
of these units already exist there.

[ Transiation ]

SHRI PRAKASH KOKO
BRAHMBHATT: Mr. Speaker, Sir, the hon.
Minister has just stated that Guijarat is the
largest producer of salt in the country. The
people of Gujarat generally believe that the
Government in Delhi irrespective of party it
belongs remains hostile to Gujarat. Which
state had made more contribution in the
nationalfreedom strugglethan Gujarat State?
Had Gandhiji not been there, the country
would have not got independence. Had
Sardar Patel been not there unitication of all
the Indian States would have nottaken place.
Guijarat is the largest selt producing state in
the country whereas its head office is at
Jaipur. Will the hon. Minister shift this head
office from Jaipur to Gujarat?

SHRI AJIT SINGH: Should the office be
located at the place where much of the salt
is produced or where it has maximum con-
sumption? (Interruptions)

"SHRI PRAKASH KOKO
BRAHMBHATT: Are there more consumers
in Rajasthan? (Interruptions)

{English)

SHRI SUDHIR GIRI: Mr. Speaker, Sir,
there are small salt factories in the Contai
district of Midnapore, West Bengai. They
cannot mix up their salt produced with io-
dine. Because of this, there small factories
have to approach the single factory which
has monopolised in iodine mixing. In view of
this, | would like to know from the hon.
Minister whether the Government will pro-
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vide iodine mixing technology and machin-
ery to these small salt producers at Contai.

SHRI AJIT SINGH: Currently. about half
of the edible salt is iodised. And anyone can
set up a unit to iodise the salt. There is no
restriction on that.

PROF. SAVITHRI LAKSHMANAN: |
come to understand from the answer of the
hon. Minister that there is no such unitin my
State, Kerala. My humble request is, will the
Governmant be pleased to establich some
units in Kerala where unemployment prob-
lem is at its peak?

SHRI AJIT SINGH" She s rightin saying
that there are no salt producing units in
Kerala. Government has not p'an to set up
any unit producing salt.

SHRI LOKANATH CHOUDHURY:
Orissa having 480 kilometres of coast line
has enough potential of producing salt. But
there is one salt based unit at Chattarpur
which is going to be closed down. | ask the
hon. Minister that since this has not been
exploited in Orissa. willthe Government help
Orissa to exploit the<e salt units? And sec-
ondly. will the Government have some new
industries in Orissa Coast in view of the
industry which has gone out of order?

SHRI AJIT SINGH: In Orissa. there are
six places where sa't is being produced.

SHRI LOKANATH CHOUDHURY: But
it is not fully exploited.

SHRI AJIT SINGH: The salt prod: :ction
in Orissa has been going up continuously
since 1984.

SHRI LOKANATH CHOUDHURY: But
it can still go up if the Central Government
-help the Orissa Government.

[ Translation ]
PROF. PREM KUMAR DHUMAL: Mr.

Speaker. Sir. as per the reply laid on the
Table of the House by the hon. Minicter. salt
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is also found in Mandi in Himachal Pradesh
but the extraction is not done by scientific
methods. Is there any proposal to introduce
modern techniques in that salt unit jointly by
the Central and the State Governmentor has
the State Government sent such a proposal
to the Central Government or is there any
correspondence going on in this regard?

SHRI AJIT SINGH: At present no such
talk or correspondence is going on with the
State Government.

[English]

SHRI KHEMCHANDBHAI SOMABHAI
CHAVDA: In Gujarat. production of salt is
more and consumption of salt is also more.
But the thing which has been agitating the
minds of Guijaratis is that when the produc-
tion as well as the consumption of salt is
more, still the headquarter of its is at Jaipur.
Iwould like to know whether the Government
wants to rethink of this matter.

[Translation )

SHRIAJIT SINGH: As | have just stated
that there is no such proposal under the
consideration of the Government to shift the
head office from Jaipur.

SHRI JAYAWANTI NAVINCHANDRA
MEHTA: Mr. Speaker, Sir, as per the state-
ment given by the hon. Minister, salit is pro-
duced in large quantity in Bhayandar ,
Bhandup and Uran in Maharashtra. Now-a-
days the farmers engaged in salt production
are in trouble because Tata has started salt
production there by chemical process. As a
result of it many farmers are not getting
remunerative price for their salt. Has there
been any decline in the salt production for
last 4-5 years due to this reason? Will the
hon. Minister state whether the Government
will take care of the interests of the big
industrialists or the interests of the farmers?
Taking into consideration the decline in the
salt production, will the Government formu-
late any plan to increase the production.

SHRI AJIT SINGH: Mr. Speaker, Sir,
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\here are three big companies who are pro-
ducing iodised salt. The total salt production
as per the licenced capacity is less than one
and half lakh tonnes whereas more than 95
lakh tonnes salt is produced in the country.
So as perthefacts. itis notcorrectto say only
big companies are producing salt.

[English]

SHRIGOPI NATH GAJAPATHI: We all
know that common salt is mainly used for the
production of caustic sorda and soda ash. But
apart from that, the remnant mother-liquor
usually discarded after salt production can
be utilised for the recovery of very valuable
by-products of the Halogen Family viz., Fluo-
rine, Chlorine and particularly Bromine and
lodine. Is there any propo<ed by the Govern-
ment to set up units in this regard as well?

[ Translation ]

SHRI AJIT SINGH: Mr. Speaker, Sir, |
have said thatitis used in industries whether
it is for production of caustic soda or caustic.
Chlorine is also being produced there. Units
are already producing gas.

SHRI NAND! YELLAIAH: Mr. Speaker,
Sir, itwas shown ina T.V. serial that afterthe
death of employees working in salt produc-
tion units. their feet do not burn in the funeral
pyre. So. willthe hon. Minister state whether
the Government have such information about
these employees because they scrape salt
with their feet? Has the Government taken
any step to prevent such diseases?

SHRI AJIT SINGH: Sir, | do not have
any information abott what the hon. Mem-
ber is saying. There are laws meant for all
industries to provide protection to their mine
workers and all other such workers. The
Government will think over the matter raised
by the Member.

SHRI GUMAN MAL LODHA: Mr.
Speaker, Sir. | wouild like to know from the
hon. Minister whether it is correct that the
best quality of salt is produced in salt units
at Sambhar, Didwana and Pachpadra in

VAISAKHA 18, 1912 (SAKA)
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Rajasthan and supplied out side the State?
Is it also true that lakhs of tonnes of salt is
produced at Kharwal and Deswal in Rajast-
han and lakhs of people are getting employ-
ment there? The hon. Minister may please
reply these two questions.

SHRI AJIT SINGH: Mr. Speaker, Sir,
what the hon. Member has said is true. His
information is correct.

[English]

SHRI NIRMAL KANTI CHATTERJEE:
Now use of iodised salt is the policy of the
Government. While this is beneficial and
perhaps a must in the tarai region, the ques-
tion that arises is whether this is beneficial in
the coastalregion and whetheror notiodised
salt is harmful in certain regions of the coun-
try. f so. in such areas should the use of
iodised salt not be banned?

SHRI AJIT SINGH: | understand the
hon. Member wants to know whether iodised
salt is harmful to health in certain areas. In
such cases we will go by the advice of the
Health Ministry. As far as we know, they
have advised that iodised salt should be
used all over the country by the year 1992.
Right now, it is for the tarai region where
goitre is there. But we go by the advice of the
Health Ministry.

[ Translation )
Small Hydro-Power Projects in Bihar

*741. SHRISURYA NARAYAN YADAV:
Will the Minister of ENERGY be pleased to
state: '

(a) whether Union Government have
received arequestfrom Government of Bihar
for assistance to set up small hydel power
plants in Bihar:

(b) if so, the details thereof: and

(c) the response of Union Government
to the request of Bihar Government?
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THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): No, Sir. :

(b) and (c). Do not arise.

SHRI SURYA NARAYAN YADAV: Mr.
Speaker, Sir, the hon. Minister has stated in
his reply that the Union Government has not
received any request from Government of
Bihar for assistance to set up hydel power
plants. But it is not correct. As per my infor-
mation Government of Bihar had requested
the Central Government fqQr hydel power
plants in the year 1984-85 and 1985-86. But
the hon. Minister has stated in his reply that
no request has been received. | can chal-
lenge it. North Bihar is affected by floods and
there is no scarcity of water. Due to heavy
rains in hilly areas, Kosi, Sone and Ganga
rivers cause floods in that area. | would like
to know from the hon. Minister whether he
would like to provide full financial assistance
to Bihar Government for the development of
hydel power?

SHRI ARIF MOHAMMAD KHAN: The
hon. Member’s question was whether Union
Government have received a request from
Government of Bihar for assistance to set up
small hydel power plants in Bihar? | have
stated in my reply that the Central Govern-
ment has not received any such request
from Bihar Government. The hon. Member
need not to challenge it. If he gives us clear
and definite information about the request
made by the Bihar Government, | assure him
that we would take immediate action on
them. If | get definite information from the
Member | would correct my information which
have been made available to me. We are
making -earnest efforts for agricultural and
economic development in the country and
for that purpose we need power. There is
power shortage in Bihar and itis our endeav-
our to solve the problem of power shortage
very soon so that the pace of economic
development could be accelerated.

SHRISURYANARAYAN YADAV: Iwould
like to know from the hon. Minister whether
he would talk to the Nepalese Government
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or setting up hydel power project on Kosi
river and if so, when it will be done?

SHRI ARIF MOHAMMAD KHAN: Sir, we
have been making efforts for many years to
set up hydel power projects on those rivers
which flow from Nepal into India. We have
repeatedly raised this matter with Nepal and
the proposals are lying at different levels of
consideration. ltis not possible for me to give
full details but it is in our mind and it is our
endeavour to implement these projects as
early as possible.

SHRI RADHA MOHAN SINGH: Sir, at
some place of Champaran district in.Bihar
electricity is supplied from Nepal and it is
seen that there has been a regular supply of
electricity in these areas. So, | would like to
know from the hon. Minister whether any talk
is going on withthe Nepalese Governmentto
provide electricity to some more areas?

SHRI ARIF MOHAMMAD KHAN: Sir, As
I have submitted earlier that it is a matter
involving another and if hon. Member has
any new arrangement in mind and he is
talking about a particular area where elec-
tricity is to be provided from any other power
station, it can be looked into. Basically, it is
the responsibility of State Government to
provide electricity but the Central Govern-
ment has also taken the responsibility to
supply electricity through central projects.

SHRI JORAWAR RAM:. Mr. Speaker,
Sir, it has been stated just now that floods in
rivers Koel and Sone which pass through
Palamau district, threaten Patna every year
and it is a permanent feature. Millions of
rupees are spentto save Patna. As much as
400 M.W. electricity is generated from Kan-
har river. This river also flow from Palamau
district Kutuku dam is being constructed on
Koel river and power will be generated from
this also. | would like to know from hon.
Minister the steps being taken by the Gov-
ernment to completed dams on Kutuku and
Kanhar rivers to generate electricity from
them.

SHRI ARIF MOHAMMAD KHAN: Sir, |
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can say that a total of 4778.09 of electricty
generation was anticipated from Sone
Western, Gandak North, Koel North, Sone
North, Tenughat Muzzafarpur, Patratu dur-
ing the 7th Planperiod. But all this work is to
be executed by the State Government, out of
it only 220 M.W. electricity has been gener-
ated. The projects to be executed in the 8th
Plan are Chandil, Tenughat, North Koel,
Tenughat extension, Tenu Bokaro, Soneved,
North Kupdali, Sone East etc. These proj-
ects will be completed by the State Govern-
ments with the help of Central Government
to meet the shortage of electricity.

[English)

SHRI A.K. ROY: Mr. Speaker, Sir,
whether Bihar Government-has sought per-
mission or help from the Central Govern-
ment for constructing mini hydel power plants
or not, but the prospect of such plants is very
important in our economy. We discussed
this subject many times inthe past also in the
Energy Ministry or the Consultative Commit-
tee. you know that for constructing big hydel
plants, the acquisition of the land, submer-
gence of the villages, etc., are creating a lot
of problems these days. For example, in our
areas, the Koel Karo project is pending for
the last 15 years due to these problems. The
tate of Subernarekha project is also like that.
They are to produce 750MW of electricity. |
do not say that small are beautiful and big
dams are bad dams. But | would like to know
in this context whether the Government of
India, especially the Energy Ministry, would
have aresh look over the prospect and future
and utility of these mini hydel power plants.
| would like to know as to whether or not in
this context the Government has contem-
plated or made some plan in the Eighth Five
Year Plan to promote mini-hydel plants in
india, particularly in the Chhota Nagpur
Plateau.

SHRI ARIF MOHAMMAD KHAN: Sir, |
agree with the hon. Member. In fact we are
fully conscious of the points which he has
mentioned. A systematic study of assessing
the country’s power potential to set up small
mini and micro plants is presently under
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progress in the Central Electricity Authority
and the likely period of completion of this
study is 1991-92. In addition to this, the REC
has given its approval to take up six mini-
hydel projects as a pilot programme in the
States of Andhra Pradesh, Madhya Pradesh,
Nagaland and Arunachal Pradesh. Now,
there is another proposal to allow the Rural
Electrification Corporation to provide finan-
cial assistance to State Electricity Boards for
implementation of small hydel projects with
a capacity of above 3 MW on aregular basis.
A portion of mini and micro hydel projects
with a capacity between 100 KW and 3 MW
has been transferred to the Department of
Non-Conventional Energy Resources sothat
they can take up the programme on a larger
basis.

Task Force for Bakreshwar Thermal
Power Project
<+
SHRI CHITTA BASU:
SHRI SANAT KUMAR MAN-
DAL:

*742.

Will the Ministerof ENERGY be pleased
to state:

(a) whether a Task Force has been
appointed to sort out the tangle over the
Bakreshwar Thermal Power Project;

(b) if so, the details thereof and the
progress made so far; and

(c) when the issue is likely to be re-
solved?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). A statement
is laid on the Table of the House.

STATEMENT

(a) to (c). the Bakreshwar Thermal
Project of 630 MW (3 x 210 MW) in West
Bengal is being implemented in the State
Sector. In view of the paucity of resources,
the West Bengal Government have sought
permission to avail of Soviet credit for this
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project. The Government of India have de-
cided ‘in principle’ to pass on the Soviet
assistance available under the Agreement
between the Government of Indiaand USSR
on economic and technical cooperation dated
the 24th November. 1987 for the implemen-
tation of the Bakreshwar Thermal Power
Project. A Task Force has been setup on the
4th April. 1990 to formulate a clearer project
definition and to determine the quantum of
credit which would have to be agreed to by
the Government of USSR also. The Task
Force has already visited the project site.
The work of the Task Force is progressing
satisfactorily towards making its recommen-
dations expeditiously.

SHRICHITTA BASU: Sir, the statement
is quite clear and precise except one point.
The statement has said particularly that
Bakreshwar Project is a State project. Then,
it is also stated that the Government have
decided., in principle, to pass on the Soviet
assistance available to the West Bengal
Government. But what is still confusing is
that part of the statement where it is said that
it is necessary to formulate a clearer project
definition and also to determine the quantum
of Soviet assistance. Here lies the hitch. May
| know from the hon. Minister as to what is
really meant by 'a clearer project definition’?
Is it the question of technically linking up
ABL-Babcock supplied boilers for which
orders have been placed by the Government
of West Bengal and Soviet-supplied Turbine
Generators? In this case. it hastoberemem-
bered that the original project envisages
3x210 MW plant and the boilers have been
ordered on that specification. But Soviet
Union from whom we like to import Turbine
Generators produced TG sets of only 225
MW capacity. They do not produce TG sets
of our specification, namely, 3x210 MW
capacity. Is it not a question of inter-linking
the two and does that stand in the way of
early ciearance of the project?

SHRIARIF MOHAMMAD KHAN: infact,
the hon. Member is so well convergent with
the various aspects of the project and he
himself has given the answer while putting
his question. The hon. Member himself
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mentioned the problem. For some period of
time, we were not able to take it up at a
certain stage. it was because a decision was
taken that bilateral foreign credit will not be
made available to projects which are being
implemented in the State sector. That was
the position which was taken by the Central
Government and the West Bengal Govern-
ment. They decided that if bilateral credit
was not made available for the implementa-
tion of the Bakreshwar Project, then they
would use their own resources and they
would implement this project. Having taken
that decision. they went ahead and they
placed orders for certain equipments on
indigenous manufacturers. Now, the prob-
lem is that if bilateral assistance is to be
made available, then there are many ques-
tions involved like to use of bilateral funds for
the import of equipment, which is to be met
from the countries which are making this
credit assistance available to the country. All
these questions are to be resolved. | do not
think the Hon. Member should feel that there
is any hesitation or there is any hitch on the
part of the Government of India.

Last time, | had said that we had taken
a decision in principle that we would make
this bilateral assistance available for the
implementation of the Bakreshwar Thermal
Power Project. The Task Force, as | have
mentioned in my reply, has already visited
the site. They are satisfied with the progress
of work with the Russian Team, which is
already in India. and this Russian Team is
going to visitthe site after 15th May tofinalise
financial tie-up of equipment and designs
and after that, credit agreement with USSR
will be signed.... (Interruptions)

MR. SPEAKER: Heis confident enough
to take care of the question. Please sitdown.

SHRI CHITTA BASU: So far as the
Soviet credit is concerned, the quantum was
already finalised. Now, what is the reason,
that the question of re-determination of the
Soviet credit came. Secondly, | would like to
know whether the clearance of this Project
from other Central Government agencies
has already been made available to the
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Government of India.

SHRI! ARIF MOHAMMAD KHAN: Sir, |
do not think it will be right to say that the
quantum of assistance was decied earlier.
Earlier, the decision was that bilateral assis-
tance would not be made available for the
implementation of the Projects which are in
the State sector. But, a total amount of 700
million Roubles is available under the agree-
ment between the Government of india and
USSR on economic and technical coopera-
tion. As | said earlier, to tie up about the
equipment and designs etc, how much money
will be made available for the implementa-
tion, all these are matters of details, which
are to be worked out between the Task
Force and the Russian Team. | do not think
there is any reason to have any apprehen-
sion in mind on this account. For this Project.
we will made this assistance available. and
I am absolutely confident that this Project will
be implemented as per schedule.

SHRI RUPCHAND PAL: The Bakresh-
war Thermal Power Project has been hang-
ing over a pretty long time because of the
previous Government. ltis a justified claim of
the people of West Bengal. Now, the new
Government has assured that this foreign
credit, that is, Soviet assistance willbe made
available. They have also expressed their
satisfaction with regard to the outlay, design
and otherrequirements. May | know fromthe
hon. Minister whether this clearance and
tinalisation of the quantum of assistance will
be declared within two or three months so
that the progress already made may be
maintained by the Government of West
Bengal?

SHRIARIF MOHAMMAD KHAN: | have
already made the point that the Task Force
has met on 16th April, 25th April and 26th
April, 1990. The Chairman along with three
members of the Task Force has already
visited Bakreshwar project site on the 20th
April, 1990 to have a first hand idea of the
" progress of the project at the site made so
far. | have also mentioned that the Russian
team which is already in India willbe going to
visit the site after the 15th May. | hope. the
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hon. Member will not insist that | give a
specific date, but | hope that everything will
be finalised even before the time which the
hon. Member has mentioned.

SHRI AJIT PANJA: The hon. Minister
about three yeeks ago answered this ques-
tion and at that time, as | remember, he
clearly said in answer to a direct question
that it had been decided by the Government
of India to give Soviet credit directly to the
Stateforimplementation of this project. Now,
the wording has changed and | hope, all the
supporters of this project will look into it. The
wording now is:

“The Government of India have de-
cided ‘in principle’ to pass on the So-
viet assistance available under the
agreement between the Government
of India and the USSR on economic
and technical cooperation dated
24.11.1987 for implementation of the
Bakreshwar Thermal Power Project.”

The hon. Minister knows that when a
project assistance from a foreign country
goes directly to the State, then the entire
money goes to the State. If it goes through
the Government of india, the entire amount
does not go to the State for project imple-
mentation. It was agreed that Rs. 600 crores
would be the total Soviet aid and out of which
Rs. 350 crores would go to the State for
implementation of this project in joint sec-
tion. Probably, the hon. Minister has not
gone through the file. The West Bengal
Government has also published a brochure
stating this. This is because it is going to be
joint sector. My plea is that the entire Soviet
assistance which was agreed upon, that is
Rs. 600 crores should go directly to the State
for implementation of this project and the
Government of India should not keep any
amount. Secondly, the total amount required
is Rs. 1800 crores. Rs. 600 crores was
agreed upon. Thereatter, we found in the
newspapers that it came down to Rs. 350
crores. Seven days ago, we found some-
body talking from the Department that it
would be about Rs. 180 crores, because two
boilers had already been ordered fro. | would
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like to know what is the quantum already
upon and whether the Government of India
is sticking to this, and secondly whether this
entire assistance of USSR will go directly to
the State or not.

SHRI ARIF MOHAMMAD KHAN: The
hon. Member is a very experienced parlia-
mentarian. However. it willbe good if instead
of relying totally on his memory, he relies on
the documents, on the records of the House.
Lasttime, when | had replied to this question,
| had made it specifically clear that this is a
State project and we have decided to extend
bilateral assistance to this project through
the Power Finance Corporation. So. there
was no question of my saying what the hon.
Member is trying to attribute to me. | have
also made this point that at some stage this
decision was taken that bilateral assistance
will not be made available to the State power
projects. Because of it, the West Bengal
Government had gone ahead and placed
orders on the indigenous manufacturers for
the procurement of the equipments. Since
this order has already been placed, we have
to work out the details. We don't want the
West Bengal Government to cancel these
order~. The West Bengal Government had
placedthe orders< for the boilers which are to
be u=ed at the Bakreshwar project. We will
have to see as to whether these equipments
can be used in some other such projects or
not We don’'t want to cancel these orders.
The order have been placed on the indige-
nous manufacturers and the details are being
worked out. We will try to ensure that this
project is implemented as per the sched-
uled.

Self Sufficiency in Peiroleum Products

744, PROF P.J KURIFN: Will the
Mir:sterof PETROLEUMAND CHEMICALS
be pleased to state:

(a) the anticipated demand and produc-
tion of Petroleum prodticts by the end of the
Eighth Plan:

(b) whether the target of selt-reliance 1s
like'y to be achieved by the turn of the
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century; and

(c) it so, the details of the perspective
plan made in this regards?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M.S. GURU-
PADASWAMY):(a) The anticipated demand
of petroleum products by the end of the V1I
five year plan is 77.7 million tonnes.

Production estimates can be arrived at
only after the finalisation of the projects for
new refineries and expansion of existing
refine:.2s in the Vill Plan.

{b) No firm projection can be made in
this regard.

(c) Proposalstosetupthree newgrass-
root refineries at Karnal, Mangalore and
Numaligarh (Assam) and a Crude Distilla-
tion Unit near Nagapattinam in the Cauvery
basin are under the consideration of Gov-
ernment. Refining capacity will also be fur-
ther increased through low cost expansions
and debottlenecking. Proposals for three
additional grassroot refineries are also un-
der the consideration of Government. How-
ever these three additional refineries can
come up only during the IX Plan period.

It is also the Government’'s endeavour
to increase production of crude oil through
intensification of exploration activities and
use of enhanced oil recovery techniques.

PROF. P.J. KURIEN: Sir, | had asked
the production estimates of the Eighth Plan.
Itis very unfortunate that so far Government
is not having any idea as to what would be
the projection estimates in the Eighth Plan
period. | fail to understand how can the
Government function like this. The Eighth
Plan period has already been started but
they still do not have any estimated figure.
Petroleum is a very vital sector and a lot of
foreign exchange is spent on it. | would like
to know why the Government is still sleeping
on this. They don't even have the idea as to
what would be the production figure at the
end of this Plan period.
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Secondly, | had asked as to when we
will be self-relient in this field and the reply
given by the Minister states, “No firm projec-
tion can be made in this regard.” | would say
Government should have a master plan for
this vital sector. So, | would specifically like
to know from the Minister as to what would
be the production figure for the Eighth Plan
period and what are your plans for achieving
self-reliance is this vital sector.

SHRI M.S . GURUPADASWAMY: Sir, |
have got figures for the indigenous produc-
tion of crude oil for afew years. | will give the
information to you. In the year 1989-90, the
crude oil production was 34 million tonnes.
The estimated crude oil production in the
year 1990-91 is 35.90 million tonnes. In
1994-95, that is at the end of Eighth Plan
period which my friend is asking for, the
estimated crude oil production will be 50.72
million tonnes. So, we have plans. | have
given these figures for the benefit of the
House. In several cases, the demand for
petroleum products is increasing. There
cannot be full self-sufficiency. We have
achieved about 60 per cent self-
sufficiency.This will be kept up in the Eighth
Plan period also. May | say this that the
demand for petroleum products by the end of
the Eighth Plan will be nearabout 77 million
tonnes. Thedeficit in petroleum products will
be 18 million tonnes in 1994-95. The deficit
will be 42 million tonnes in the year 1999-
2000.

PROF. P.J. KURIEN: He has stated that
60 per cent of our needs will be met by the
indigenous production. He also cautioned us
that we are not going to achieve self-suffi-
ciency at all. It is because the demands for
petroleum products are on the increase.
That s fine. But that does not speak good of
the Government. | feel that the Government
should aim at bringing self-sufficiency. It can
be done in two ways.

Firstly, you must think about the ways
by which you can curtail the use of the
petroleum products. | would like to ask the
Government whether you have any plan to
see that petroleum-diesel or petrol or what-
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ever it is- is produced in sufficient quantity.

Secondly, the Rajiv Gandhi Govern-
ment had initiated a drive for non-conven-
tional energy sources. A ot has to be tapped
from non-conventional energy sources. That
has to be a substitute for petroleum prod-
ucts. | find that this Government is not giving
sufficient attention to that. That is a way by
which the use of petroleum products can be
curtailed. So, by encouraging production of
non-conventional energy sources, you can
curntail the use of petroleum products. There
is a wide potentialin that area in this country.
Iwould like to know whether the Government
would like to continue the efforts started by
the Rajiv Gandhi Government in regard to
non-conventional energy sources. There are
already areas of oil exploration. but you have
to find new areas also. | know something has
been done regarding Kerala Coast. | would
also like to know which are the new areas in
oil exploration that you are going to begin,
including Kerala Coast, Tamil Nadu Coast-
Cauveri Basin-that is in the South. | would
like to know what action you are going to take
in these areas.

SHRI M.S. GURUPADASWAMY: |
would have to agree with many of the things
raised by my friend Prof. Kurien. I think, as a
country, we have to think of control and
restraint on the consumption of petroleum
products. It is because the gap between the
demand and the supply is increasing. It is
bound to increase in future. Though we are
trying to encourage non-conventional fuel,
we have not fully succeeded in that, but we
are making our efforts in that direction. |
welcome the suggestion. Our effort will be to
see that non-conventional energy is utilised
more and more. We will concentrate our
efforts on that. But in the meantime, may |
take the House into confidence and say that
there has got to be restraint and controlinthe
use of petroleum products.

The other day | made a suggestion in
this House about it. With the approval of
Parliament, | want to introduce one holiday
every week throughout India from petrol
pumps. | want to seek you help and coopera-
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tion in this regard. | want to control and put
some restraint on the consumption of petrol.
This year, the demand for petrol is about 14
per cent more than last year. if this goes on,
we will need foreign exchange on a large
scale. We cannot afford to use this much
foreign exchange for this. We are taking
various steps to conserve energy. We are
improving our fuel efficiency in many sec-
tors. There is a Research Cell which is
functioning very effectively. But, still it has
got its limitations. Perhaps in future we will
be facing a great crisis the the petroleum
sector.

[ Translation ]

SHRI KALKA DAS: Mr. Speaker, Sir, it
is very essential to increase production of
petroleum products. But at the same time its
distribution is also very important. Thereis a
lot of bungling in its distribution. | would like
to put a question containing 2 or 3 parts from
the hon. Minister. What is the policy regard-
ing distribution of Petroleum Products? How
many distributors are there in the country?
What is the number of scheduled castes and
scheduled Tribes among them andis thereis
any reservation for them. How many dis-
tributors are to be appointed in Delhi this
year?

[English]

SHRI M.S. GURUPADASWAMY : This
question does not arise out of this at all.

MR. SPEAKER: It is upto to reply to it or
not.

SHRI M.S. GURUPADASWAMY: As
for as trying to increase our production of
crude oil. But there is a limit to that. Only God
ordame luck can help us and give us another
Bombay High so that we may be able to
reach 100 per cent self-sufficiency. As far as
the second partof the questionis concerned,
we are trying our best; we are improving our
production quite a bit. In 1989-90, we had
incréased the production of crude oil nearly
by 2 million tonnes. (/nterruptions)
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[ Translation ]

SHRI KALKA DAS: Mr. Speaker, Sir, |
asked about the distributor because the
bungling is going on in its distribution.

[English]
MR. SPEAKER: He cannot reply to that
(Interruptions)
[ Transiation ]

SHRI KALKA DAS: Mr. Speaker, Sir,
please tell him that distribution is an impor-
tant matter.

[English)

SHRI JANARDHANA POOJARY: A
detailed report has been submitted to the
Government of India for setting up a refinery
at Mangalore and also a petro-chemicals
complex costing Rs. 1,600 crores. The hon.
Minister was also in the Government of
Karnataka. Now Mr. Ramakrishna Hegde is
in the Planning Commission. The hon. Min-
ister talks about only an oil refinery; he does
not talk about a petro-chemicals complex. it
was to come to PAC in the month of October
when we were about to hand over our charge
to this Gavernment. It was in the month of
November. What has happened to the petro-
chemicals complex?

SHRIM.S. GURUPADASWAMY: | am
not talking about the petro-chemicals com-
plex in Mangalore, because there are sev-
eral projects which are pending before this
Government on this sector. We have to take
an overall view on which project willgo inthe
8th Plan and which project will not go in the
9th Plan. During the regime of the previous
Government, all sorts of projects were there,
not one. There are several projects which
are pending in my Ministry. We have got to
make a selection out of them. Therefore, |
cannot just tell the House which project on
the petro-chemicals side will be taken up in
the 8th Plan.
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[ Translation ]

SHRI PURUSHOTTAM KAUSHIK: Mr.
Speaker, Sir, the consumption of petroleum
is increasing in proportion to increase in the
number of private vehicles. The number of
private vehicles is increasing because most
of the people keep many vehicles as status
symbol and for comfort and luxury. |, there-
fore, want to know from to hon. Minister
whether Government will take any action
restrict the growing number of private ve-
hicles and strengthen our public transport
system.

WRITTEN ANSWERS TO QUESTIONS
[English)

Maruti Car Distributors in Southern
Region

*740. SHRI A. N. SINGH DEO: Will the
Minister of INDUSTRY be pleased to state:

(a) whether the Maruti Udyog Limited
had decided to appoint distributors for the
sale of their products in Southern region;

{(b) the names of places where these
distributors were to be appointed and whether
applications for distributor-ships were in-
vited and deposits accepted:

* (c) whether distributors have been
appointed for these places: and

(d) if not, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI

AJIT SINGH): (a) to (d). Maruti Udyog Lim-

' ited already has dealers in South India. A
~ newdealership was advertised for Belgaum.
. An earnest money deposit of Rs. 10.000/-
each was collected against a total of fortyfive
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valid applications received. The applications
received are under scrutiny.

implementation of Measures Regarding
Customers Services in Indian Airlines

*743. SHRI NARSINGRAO SURYA-
WANSHI: Will the Minister of CIVIL AVIA-
TION be pleased to state:

(a) whether a package of measures
was proposed by the Indian Airlines in Janu-
ary, 1990 to improve customer services to
refurbish the Airlines image in the light of
several problems facing it;

(b) if so, the details thereof;

(c) the number of measures out of them
implemented so far: and

(d) the reasons for non-implementation
of the remaining measures?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). The major
measures announced in December, 1989
are as follows:-

(A) Accurate and promptdissemi-
nation of information

()] Provision of additional
High Frequency-Single
Side Band HF-SSB sets
at 19 more stations;

(i) Safdarjung Airport Book-
ing Office of Indian Air-
lines to be provided with
Auto-Answering Ma-
chines;

(iii) Provision of 20 additional
telephone lines: and
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(iv) Extension of Tele-text of surprise inspections will be implemented
service from 4.00 a.m. to in due course, although the customer serv-
midnight. ices are constantly over-seen.

(B) Iimprovement Iin facilitation
services

(i) Re-organising and
strengthening of customer
service units at major air-
ports.

(hi) Provision of adgitional
cash counters;

(iii) Serving of tea, coffee,
snacks, etc. to stranded
passengers at airport
restaurants;

(iv) Transponation of passen-

gers to airport hotels in
case of longer delays:

(v) Prominent display of in-
formation at selected ho-
tels regarding delayed
flights:

(vi) Making arrangements
with hotels in case of
longer delays:

(vii) Designating officials for
providing assistance in
refunds, taxi-vouchers,
hotel accommodation,
etc., and

(viii) Surprise inspections at
Delhiairportforindepend-
ent feedback.

(c) and (d). Except the following, the
above’ mentioned measures have been
implemented. Additional HF-SSB sets could
not be provided at all the 19 stations as the
equipment had to be imported. The scheme

’

Additional Terminal at Gandhinagar

*745. SHRI SHANKER SINGH
VAGHELA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government propose to
establish an additional terminal at Gandhi-
nagar, Gujarat: and

(b) if so, when the project is likely to be
taken up?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI AJAY
SINGH): (a) and (b). A Preliminary Engi-
neering-cum-Traffic Survey has been ap-
proved for developing Gandhinagar as a
Supplementary Coaching Terminalto Ahme-
dabad.

Airport at Ajmer

*746 SHRI G. M. BANATWALLA: Will
the Minister of CIVIL AVIATION be pleased
to state:

(a) whether any sanction was given in
or around 1988 for the construction of an
airport at Kishangarh near Ajmer:

(b) if so, the progress made in the
construction of the airport; and

(c) the time by which it is expected to be

completed?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) and (c). Do not arise.
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Setting up of Central Public Sector
Enterprise in Vidarbha Region.

*747. SHRISHANTARAMPOTDUKHE:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether there has been a long
standing demand from the people of Vidarbha
for setting up of some major central public
sector enterprises in that industrially and
economically backward region;

(b) it so, whether there is any proposal
to set up any central public sector enterprise
in that region;

(c) if so, the details thereof and when it
is likely to be cleared; and

(d) if not, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a)to (d). Centralinvestments
are made taking into consideration techno-
economic viabilit, of projects while keeping
in view the need for overall balanced re-
gional development. At present there is no
proposal under consideration of the Govern-
mentto set up any new Central Public Sector
Enterprise in Vidarbha Region.

Functioning of District Industries
Centres

*748. SHRI SAMARENDRA KUNDU:
Will the Minister of INDUSTRY be pleased
to state:

(a) whether deficiencies have been
noticed in the functioning of district indus-
tries centres in the country;

(b) if so, the details thereof; and

(c) the steps contemplated to make
them more effective?
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THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a)to (c). The overall perform-
ance of District Industries Centres has been
satisfactory. However, some deficiencies like,
weak data base, insufficient delegation of
powers, out dated project profiles, large
number of vacancies and lack of trained and
motivated personnel have been noticed. The
concerned State Govts. have been requested
to take necessary corrective measures.

Setting up of Thermal Power Station In
Visakhapatnam

*749. SHRI RAMA KRISHNA
KONTHALA: Will the Minister of ENERGY
be pleased to state:

(a) whether Government have taken
any final decision on setting up of coal based
thermal power station at Visakhapatnam in
Andhra Pradesh;

(b) if so, the estimated cost of the
project and the steps taken so far in this
regard; and

(c) if not, the reasons therefor?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). A feasibility
report in respect of the installation of a Ther-
mal Power Station (2x500MW) at an esti-
mated cost of Rs. 1477.34 crores at
Visakhapatnam, Andhra Pradesh was re-
ceived In the Central Electricity Authorlty in
September, 1988 from the Andhra Pradesh
State Electricity Board. It would be possible
for the Central Electricity Authority to ap-
praise the project techno-economically after
all the essential inputs such as water and
coal availability, etc., are tied up and neces-
sary clearances including from environmental
angle obtained by the State Authorities.
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Requirement and Production of Chloro-
quine Phosphate

*750. SHRI S. B. THORAT: Will the
Minister of PETROLEUMAND CHEMICALS
be pleased to state:

(a) the estimated requirement of Chilo-
roquine Phosphate in the country and the
quantity produced indigenously and imported
during the last three years separately;

(b) the main producers of Chloroquine
Phosphate and the quantity produced by
each of them during the last three years;

(c) the efforts made/proposed to en-
courage the production of Chloroquine
Phosphate in the country and the results
thereof;

MAY 8,

1990 Written Answers 32
(d) the current price fixed for Chloro-
quine Phosphate and when it was fixed;

(e) whether the producers have de-
manded price revision and if so, the action
taken thereon; and

(f) the incentives being given to produc-
ers in small scale sector vis-a-vis MRTP
Companies?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) The demand for Chioro-
quine Phosphate in the country for the year
1990-91 as estimated by the 8th Plan Work-
ing Group on Drugs and Pharmaceutical is
200 MT. Available details of production and
import of Chloroquine Salts are given be-
low:-

1986-87 1987-88 1988-89
Production (MT) 177.6 140.10 130.08
Imports (Kg) 28870 14270 26977
(b) Details regarding Chloroquine Salts Phosphate is Rs. 833 per Kg. w.elf.
are given in the Statement below. 6.11.1989.

. (c) To encourage production, Chloro-
quine Phosphate has been delicensed. M/s.
IDPL, BILL and IPCA Labs. have stepped up
production of this item.

(d) The current price of Chloroquine

(e) No request for price.revision of this
drug is pending.

(f) Price fixed is the same for all Chloro-
quine producers whether small scale or
MRTP companies.

STATEMENT
PRODUCTION
~ame ef company Asxc Unit (MT) 1986-87 1987-88
. 1988-89
1. IDPL 0.10 7.36 16.42
2. BIL 0.32 0.78 1.06
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Name of company Asxc Unit (MT) 1986-87 1987-88
1988-89
3. BEC Chemicals ., 20.70 4.00 9.77
4. Suneeta Chem;cals 31.17 16.62 6.03
5. Ranbaxy Labs. 53.82 43.96 14.66
6. Bayer (India) Ltd. 33.04 2987 30.73
7. Qure Drugs 15.29 - -
8. IPCA Labs. 23.16 37.51 51.41

Use of Hybrid Names

SHRI MANIK SANYAL.:
CH. RAM PRAKASH:

*751.

‘Will the Minister of INDUSTRY be
pleased to refer to the reply given on 27
March, 1990 to Starred Question No. 225
regarding use of foreign brand names and
state:

(a) the reasons for not objecting to a
foreign brand name being used alongwith
another word:

(b) whether such name becomes an
Indian brand name:

(c) whether it circumvents or violates
the object of the condition that no foreign
brand name will be allowed for domestic
sales; and

(d) if so. the action taken or proposed to
be taken in the matter?

~

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) to (c). The reason for not
objecting to the use of a foreign-owned trade

mark in conjunction with an Indian-owned
trade mark is that there is no contravention of
the Trade and Merchandise Marks Act, 1958,
or the foreign collaboration approval given
by the Government in such cases.

(d) Question does not arise.
[ Translation)
Power Shortage in North Bihar

752. SHRI DEVENDRA PRASAD
YADAV: Will the Minister of ENERGY be
pleased to state:

(a) whetherthe National Thermal Power
Corporation has formulated any scheme to
meet power shortage in North Bihar; it so,
the details thereof:

(b) the steps being taken by Govern-
ment for generating power from solar energy
in North Bihar; and

(c) the time by which the work of rural
electrification in Bihar is likely to be com-
pleted? .
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TYHE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRI ARIF
MOHAMMAD KHAN): (a) No, Sir.

(b) So tfar, no project has been ap-
proved to set up solar power plants for sup-
ply of electricity on a commerciat basis in
North Bihar.

(c) The work of electrification of the
remaining villages in Bihar is likely to be
completed by the end of the Eight Ptan,
subject to availability of funds and other
inputs.

Discontinuing of ‘Janata Express’
Passenger Trains

753. SHRIRAGHAVJI: Will the Minis-
ter of RAILWAYS be pleased 10 state-

(a) the total number of ‘Janata Express’
passenger trains running in the country as
on 1 January 1985:

(b) the names of the trains which were
discontinued during the last five years and
the reasons therefor:

(c) whether Government propose to
restart these trains: and

(d) if so. when and if not. the reasons
therefore?

THE DEPUTY MINISTER IN T:{E
MINISTRY OF RAILWAYS (SHRI . JAY
SINGH): (a2) Twenty paise.

(b) A Statement is given below.
(c) No. Sir.
(d) Re-organised rationalised services

that have replaced them provide better tacili-
ties to passengers.
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STATEMENT

During the period 1985 to 1989 the
character/composition of the following Janata
Trains was changed either by way of provi-
sion of Upper Class accommodation or as a
result of change in their names afterreplace-
ment by better services:-

1. 17718 Madras Central-Jammu Tawi
Express

2. 13/14 Bombay- Madras Express

3. 41/42 Bombay-Howrah Express

4. 169/170 Bombay-Bhagalpur Ex-
press

5. 9137914 Bombay-Muzaftfarpur Ex-
press

6. 131/132 Hazart Nizamuddin-Co-
chin/Mangalore Express

7. 81/82 Bombay-Kanniya Kumari
Express

8. 61/62 Howrah-Dehradun Express
9. 1537154 Muzaffarpur-Delhi Express
10. 45/46 Delhi-Amritsar Express
11. 37738 Madras-Howrah Express
12. 305306 Cochin-Shoranur Express

13. 165/166 Howrah-New Bongaigaon
Express

METRE CAUGE:

14. 31732 Delhi-Ahmadabad Aravali
Express
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Dulhasti and Kawas Project

754. SHRI YADVENDRA DATT: Will
the Ministerof ENERGY be pleased to state:

(a) whether Government have decided
to award Dulhasti and Kawas Power Proj-
ects to M/s. Alsthom;

(b) whether the National Hydroelectric
Power Corporation found the Alsthom quo-
tation very high; and

(c) if so, the reasons for awarding the
contracts to the firm?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). The con-
tractforturn-key execution of Dulhasti Hydro-
electric Project has been awarded by Na-
tional Hydro-electric Power Corporation to a
French Consortium led by M/s. CEGELEC
(formerly known as CGEE Alsthom). The
contract was awarded tothe French Consor-
tium as their offer was found to be lower in
the net evaluated costs taking into account
the financing package offered.

The contract for Kawas Gas based
Combined Cycle Power Project has been
awarded by the National Thermal Power
Corporation, .based on international com-
petitive bids, received under the World Bank
financing, to the lowest evaluated bidder M/
s. GEC Alsthom S. A., France.

Share of Decontrolled Drugs Produc-
tion by Multi-national Companies

755. SHRI K. MANVENDRA SINGH:
Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) the amount ploughed back and
invested by the multinational drug compa-
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nies during the last three years, year-wise;
and

(b) the names of the products of these
companies which are price decontrolled and
the percentage of production of such drugs
to total production?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) and (b). There are more
than 30 transnational companies in the
Pharmaceutical Sector operating in the
country. However, companies having more
than 40% equity i.e., FERA companies are
only Six. The Department of Chemicals and
Petrochemicals does not monitor the details
of the investments made by companies and
also does not monitor the details to their
entire product range. The amount ploughed
back by transnational companies in making
fresh investments is also not monitored by
this Department.

Utilisation of Bombay High Gas

756. SHRI UTTAM RATHOD:
SHRI A. R. ANTULAY:

Will the Ministe; of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether some natural gas is also
being produced from Bombay High along
with crude oil;

(b) if so, its volume and how it is
proposed to be used for industrial purposes;

(c) whether any pipelines are being laid
for transferring the natural gas from Bombay
High to terminals in the mainland; and

(d) if so, the details thereof?
THE MINISTEROF PETROLEUMAND

CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) and (b). Yes, Sir. Pres-
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ently about 26.5 million cubic metres per day
of associated gas is being produced from
Bombay High field. A part of this gas is being
transported to Uran through the Bombay
High-Uran Pipeline and to Hazira through
the connecting pipeline from Bombay High-
Uran to South Bassein. The gas so trans-
ported is used for various industrial pur-
poses.

(c) and (d). A new pipeline is being
installed to link Heera fields in 1990-91. In
addition, other pipelines and allied facilities
arebeing planned forcompression andtrans-
portation of gas from offshare production
facilities to onshore terminals.

Report of Pane! on Westland
Hellcopters
*757. SHRI GANGA CHARAN
LODHI:

SHRI PARASRAM BHARD-

WAJ:

Will the Minister of CIVIL AVIATION be
pleased to state:

(a) whether the panel of experts set up
on operational and saiety aspects of Wes-
tland Helicopters has subnitted its report;

(b) if so, the findings thereot: and

(c) the steps taken by Government
thereon?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). Yes, Sir.
The report is under examination.

[ Translation]

Central Assistance to Anpara ‘B’
Project of U. P.

*758. SHRISANTOSH KUMAR GANG-
WAR: Will the Minister of ENERGY be
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pleased to state:

(a) whether Union government have
received any request from the Government
of Uttar Pradesh for financial assistance for
Anpara ‘B’ project;

(b) if so, the nature and extent thereof;
and i

(c) the reaction of Union Government
thereto?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) to (c). The Uttar
Pradesh Government has suggested the
following alternatives to be considered for
the implementation of Anpara 'B’ Thermal
Project:-

(i) The Government of India should
provide special central assis-
tance in order to cover the entire
expenditure onthe project forthe
next two years;

(i) The project might be taken over
by the National Thermal Power
Corporation (NTPC) but imple-
mentation of the project should
continue to be done by the staft
ofthe U.P. State Electricity Board
presently engaged on the proj-
ects. :

(iii) The project may be executed as
a joint sector project of the State
Government and the Govern-
ment of India as has been done
in case of Tehri Hydro-electric
Project.

In view of the various administrative and
technical difficulties involved in the taking up
this project in the Central/Joint Sector, it has
been indicated to the State authorities that
the project should continue to be imple-
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mented in the State Sector. As regards
additional financial assistance sought by the
U. P. Government, the Government of India
is seized of the matter.

[English)

News item Captioned “Wing Damage to
Boeing Hushed Up”

7794. SHRI SUDARSAN
RAYCHAUDHURIUI: Will the Minister of CIVIL
AVIATION be pleased to state:

(a) whether the attention of Govern-
ment has been drawn to a newsitem cap-
tioned “Wing Damage to Boeing Hushed Up”
appeared in the " Indian Express™ Bombay
dated 22nd October, 1989;

(b) If so, together Government have
received any report on the above incident
from the Director General of Civil Aviation;

(c) it so, the steps taken by Government
thereon: and

(d) if not, the reasons therefor?

THE MINISTER OF ENERGY AND
MNISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). Yes, Sir.
The left hand leading edge flap of the aircraft
was damaged in the incident.

(c) One Supervisor and one Technician
who were found responsible were warned by
Air India.

(d) Does not arise.

[ Translation]
Gas Chulba Scheme in Rajasthan

7795. SHRI GOPAL PACHERWAL:

Will the Minister of PETROLEUM AND
CHEMICALS be pleased to state:
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(a) whether Gas Chulha scheme has
been introduced in certain district headquar-
ters, cities and towns of Rajasthan;

(b) it so, the details thereof:

(c) the names of other cities and towns
in the State where this scheme is proposed
to be introduced: and

(d) the criteria adopted therefor?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) to (d;. No such scheme
has been introduced or proposed to be intro-
duced in district headquarters, cities and
towns or Rajasthan. However, LPG facility is
being provided in a phased manner to cities/
towns with a population of 20,000 and above
which offer viable distributorships, subject to
overall availability of the product.

(English)

Firm Blacklisted by Air india for Misap-
propriation of Tickets

7796. SHR) AMAL DATTA: Will the
Minister of CIVIL AVIATION be pleased to
state:

(a) whether atirm has been blacklisted
by the Air India for misappropriation and
fraud of tickets amounting to Rs. 1 crores;

(b) if so the details thereof;

(c) whether Government have made
any enquiry into the matter; and ’

(d) it not, the reasons therefor?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). Ticket
stocks have been withdrawn from M/s.
Supreme Travels from May, 1989. This
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agency was declared in default in Septem-
ber, 89 by Saudia Airlines. As far as Air India
is concerned, there are no outstandings from
this agent. This agent was issuing two cou-
pon conjunction tickets in Indian rupees for
journey from India to Dubai and back but
used to send these tickets to Dubai without
mentioning the passengers’ name and the
tickets were sold in Dubai. Passengers used
to commence their journey from Dubai to
India and back and according to the rules,
such travel was considered out of sequence
and therefore, not permissible.

(c) and (d). The Directorate of Enforce-
ment, Department of Economic Affairs,
Government of India, Bombay have regis-
tered a suo-moto case and searched the
premises of Supreme Travels. Airindiahave
also made available certain documents asked
for by the Directorate of Enforcement.

Complaints Against Officlals Ranipet
Unit of BHEL

7797. SHRIR. JEEVARATHINAM: Will
the Minister of INDUSTRY be pleased to
state:

(a) whether Government have re-
ceived any complaints against the officials
working in Bharat Heavy Electricals Limited
Unit at Ranipet n Tamil Nadu;

(b) i so, the action taken by Govern-
ment against those found guilty;

(c) whether top officers in the unit have
been holding the same posts for several
years;

(d) if so, whether Government propose
to transter these officials as per the norms
prescribed in the service rules; and

(e) if so, when and it not, the reasons
therefor?
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THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) Yes, Sir.

(b) Nobody has been found guilty.
(c) No, Sir.
(d) and (e). Do not arise.

Growth of Sunrise Industries

7798. SHRI SRIKANTHA DATTA
NARASIMHA RAJA WADIYAR: Will the
Minister of INDUSTRY be pleased to state:

(a) whether there is a great scope for
the growth of ‘sunrise’ industries in the coun-

try;

(b) if so, whether any long term plan has
been drawn up for their development; and

(c) if so, the details thereof?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) Yes. Sir. The most impor-
tant sunrise industry is electronics industry.
The growth of this industry has been ap-
proximately 35% during the Seventh Five
Year Plan period.

(b) and (c). While finalising the Eighth
Five Year Plan, the recommendations.of the
Working Group set up by the Planning
Commission for development of electronics
industry will be taken into consideration.

Suicide by Sclentists/Research Schol-
ars

7799. SHRI HANNAN MOLLAH: Will
the, Minister of INDUSTRY be pleased to
state:

(a) the number of Scientists/Research
scholars who committed suicide in various
research organisations of his Ministry during
the last three years department/organisa-
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tion wise;

(b) whether any investigation was made
into each case; and

(c) if so, the findings thereof?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) Nil.

(b) and (c). Does not arise.

Procurement of Brushes by
Chittaranjan Locomotive
Works

7800. SHRI M. V. CHAN-
DRASHEKHARA MURTHY: Will the Minis-
ter of RAILWAYS be pleased to state:

(a) whether the Chittaranjan Locomo-
tive Works, Asanso!, West Bengal; has been
importing various kinds of items including
the carbon brushes to meet its requirements;

(b) whether the Chittaranjan Locomo-
tive Works has been also procuring various
kinds of other brushes containing bristles
and other chemical/nylon fibres for heavy
industrial jobs;

(c) whether these brushes are imported
or procured from indigenous sources;

(d) whether these brushes are manu-
tactured in public sector also;

(e) i so, the facts thereof; and

(f) the efforts being made to procure
these materials from Public Sector organisa-
tions?

THE MINISTER OF RAILWAYS ( SHRI
GEORGE FERNANDES): (a) The Chit-
taranjan Locomotive Works are importing
only few hardcore and sophisticated items to
meet their requirements. As regards Carbon

VAISAKHA 18, 1912 (SAKA)

Written Answers 46

Brushes, these are procured from indige-
nous sources only except one time import in
1988 which was made from Japan under
Technical Collaboration Agreement.

(b) to (e). Various types of brushes are
procured from indigenous sources only.
Except Diesel component Works, Patiala,
which is Railways’ own Production Unit, no
other Government Company is known to
manufacture brushes required by Chit-
taranjan Locomotive Works.

(f) Procurement of Carbon Brushes is
done by Chittaranjan Locomotive Works
through advertised tenders for value, above
the specified limit, wherein the Public Sector
Undertakings, if any, have the opportunity to
quote for their products.

Compensation for Damages to Passen-
gers on IC 173 Flight

7801. SHRI RAM NAIK: Will the Minis-
ter of CIVIL AVIATION be pleased to state:

(a) whether Madras bound passengers
booked on IC 173 of December, 1989 have
claimed compensation for damages from
the India Airlines;

(b) if so, the details thereof and the
action taken thereon;

(c) whether Government have con-
ducted nay enquiry into the matter: and

(d) if so, the action taken or proposed to
be taken by Government against the default-
ing officers for causing unnecessary hard-
ship to the passengers?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). No legal
show cause notice was received by Indian
Airlines. However, a written complaint signed
by 123 passengers of IC-173 of 28th of
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December, 1989 was received by Indian
Airlines regarding progressive delay to the
said flight, and subsequent postponement to
the 29th of December, 1989. In the letter it
was also asked as to why the said passen-
gers could not proceed against the Indian
Airlines for damages/loss of business/set-
back in their health, etc.

Passengers were, however, informed
of the delay on account of the fog conditions
in the northern Indian airports.-They were
provided hotel accommodation, transporta-
tion and were served dinner.

(c) and (d}. The matter has been inves-
tigated by the Indian Airlines. The passen-
gers were kept informed of the delay which
was on account of iog conditions in the
northern part of India which resulted in dis-
ruption to the flight schedule and shortage of
crew. -

[ Translation)

Sale of Scrap by Heavy Engineering
Corporation, Ranchi

7802. SHRI PIYUS TIRADKY: Will the
Ministerof INDUSTRY be pleased to state:

(a) whether a case of large scale
bungling n weighing and sale of scrap by the
Heavy Engineering Corporation. Ranchi has
been detected recently;

(b) if so, the details thereof and action
taken in the meatter:

(c) whether any enquiry has been
conducted into the sale of scrap in the last
three years;

(d) it so. the outcome thereof: and

(e) if' not, the reasons therefor?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) to (e). No case of large
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scale bungling in weighing and sale of scrap
by the Heavy Engineering Corporation.
Ranchi has been detected recently. As no
such case has been detected, no enquiry
was conducted into the sale of scrap in the
last three years.

Occupation of Quarters of Heavy
Engineering Corporation, Ranchli

7803. SHRI KALP NATH RAI: Will the
Minister of INDUSTRY be pleased to state:

(a) whether alarge number of quarters
in the housing colony of the Heavy Engi-
neering Corporation, Ranchi are unauthor-
isedily occupied by some people;

(b) if s, the details thereof: and

(c) the action taken by the Heavy Engi-
neering Corporation to get the unauthorised
occupation vacated during the last three
years?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) and (b). About 128 nos. of
HEC quarters are unauthorisedily occupied
by different categories of people, such as
Police personnel, Unions/Clubs, ex-employ-
ees, widows of ex-employees and outsiders
etc.

(c) The company has taken various
steps such as regularisation in respect of the
working employees on attaining entitlement,
and eviction under the law with the help of
concerned authorities etc.

[English]

irregularities in Execution of Kota-
Chittoor Project

7804. SHRIKAILASH MEGHWAL.: Will
the Minister of RAILWAYS be pleased to

state:
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(a) whether any irregularities, particu-
larly the use of black cotton soil and flaky and
soft stone ballast, has been noticed in the
execution of Kota-Chittorgarh broad gauge
railway line project.

- (b) whether any enquiry is being con-
ducted in this connection; and

(c) if so, the details thereof: if not, the
reasons therefor?

THE MINISTER OF RAILWAYS ( SHRI
GEORGE FERNANDES): (a) to (c). some
complaints regarding irregularities in earth
work and use of flaky ballast have been
received recently and investigations are in
progress.

Black-Marketing of 1000 CC Maruti Cars

7805. SHRIDILIP SINGH JU DEO: Wil
the Minister of INDUSTRY be pleased to
state:

(a) whether the attention of Govern-
ment has been drawn to the news-item
captioned “1000 CC MUL Car-allottees
encash lotteries™ appearing in the the 'Eco-
nomic times’ dated 2 April, 1990:

(b) it so, the facts in this regard: and

(c) the effective measures Government
propose to take to forestall large scale black-
marketing in these cars?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) Yes, Sir.

{b) and (c). There is no legal ban on
resale of cars or allotment letters. Appar-
ently, the only measure which can reduce
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the premium on such sales is higher produc-
tion.

Difference in Wholesale Price Index

7806. PROF. SAVITHRI LAKSH-
MANAN: Will the Minister of INDUSTRY be
pleased to state:

(a) whether the wholesale price index
for all commodities on March 31, 1990 is at
new high;

(b) if so, how it compares with the
wholesale Price Index of the same period
last year; and

(c) the difference in the prices of high
speed diesel, petrol gur, rice bran oil,
khandsari, solvent extracted groundnut oil,
cotton seed oil, cigarettes. straw mill board,
tyres, rubber, plastic, fire works, polysty-
rene, lead, pig. iron, bloms, billets, slabs
skelp (or mild steel tensile plates) angles,
channels & sections, joints & roles, heavy/
light structurals, sheet & tin, diesel locomo-
tives, car chassis, arhar, coffee, urad, gram,
condiments, copra, gingelly seed, saf flower,
raw tobacco, refrigerators & airconditioners
during the above perigd?

THE MINISTER OF INDUSTRY (SHRI
AJIT SINGH): (a) The Wholesale Price
Index (base: 1981-82=100) for all commodi-
ties stood at 170.7 (provisional) for the week
ending 31.3.1990. At that level, the all com-
modities wholesale price index had acquired
a new height.

(b) The Wholesale Price index for the
corresponding week lastyear, namely, week
ending 25.31989 stood at 156.9.

(c) A statement is given below.
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STATEMENT
WEEK ENDING
S.No. ftem 31.3.1990 25.3.1989 % Vanation
1 2 3 4 5
1. All commodities 170.7 156.9 +8.8
2. High Speed Diesel Oil 139.4 1198 +16.4
3. Petrol 167.9 145.2 +15.6
4. Gur 153.7 136.0 - +13.0
5. Rice Bran Oil 2250 2103 +7.0
6. Khandsari 140.5 106.6 +31.8
7. Solvent Extracted Groundnut Oit  190.7 139.@ +36.4
8. Cotton Seed Oil 2191 187.7 +16.7
9. Cigarettes 282.2 2457 +149
10. Straw & Mill Board 165.2 162.8 +8.1
11.  Tyres 150.9 139.8 +79
12. Rubber & Plastic Products 162.7 156.4 +4.0
13. Frire Works 211.7 1748 +21.1
14. Polyetyrene 150.6 144.68 +4.1
15. Lead 262.7 219.8 +195
16. Pig Iron 279.1 262.1 +65
17. Blooms 204.5 197.2 +3.7
18. Billats & Slabe 175.8 163.7 +7.4
19. Skelp 225.7 219.3 +29
20. Ore-Mild tensile Steel Plates 2649 257.9 +27
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S.No. item 31.3.1990 25.3.1989 % Variation
7 2 4 5
21. Ar;,gl‘es'. Channels & Sectons 203.5 188.8 +7.8
22. Joists & rolls 2453 238.7 +2.8
23. Heavy/Light Structurals 260.9 2459 +2.0
24. ‘“Sheets 206.5 201.3 +2.6
25. Tin 139.4 126.2 +105
26. Diesel Locomotives 2353 194.7 +20.9
27. Car Chassis 1845 166.8 +10.6
28.  Arhar 213.8 198.2 +315
29. Coffee ) 213.8 198.2 +79
30. Urad 265.8 216.9 +22.5
31. Gram ’ 192.9 187.7 +2.8
32. Condiments & Spices 2328 2285 +1.5
33. Copra 178.9 185.0 -3.3
34. Gingelly Seed 207.9 135.1 +53.9
35. Safflower 175.8 147.3 +19.3
38. Raw Tobacco 188.2 197.2 _4.6_
37. Refrigerators 148.2 1319 +12.4
38.  Air conditioners 199.6 170.5 +17.1
{ Transiation) (a) whether there is no L.P.G. agency

Allotment of LPG Agencies In Raigarh

7807. SHRI NAND KUMAR SAI: Will
the Minister of PETROLFUM AND CHEMI-
CALS be pleased to state:

within the radius of 100 Kms. in Patthal
Village Assembly Constituency in District
Raigarh;

(b) if so.whether Government propose
to open L.P.G. agencies in the area to re-
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move the difficulties of the people;

(c) if so, the names of places where
these agencies are likely to be opened and
when: and

(d) if not, the reasons therefore?

THE MINISTEROF PETROLEUMAND
CHEMICALS (SHRI M. S. GURU-
PADASWAMY): (a) Yes, Sir.

(b) At present Government have no
proposal to open new LPQG distributorships
in that area.

(c) does not arise.

(d) LPG facility has already been intro-
duced in Raigarh town. LPG connections
are given in towns and cities with a popula-
tion of 20,000 and above in a phased man-
ner, depending upon the availability of L PG.
None of the other locations have been found
viable for establishing a LPG distributorship.

[English]
Gasturbine Project for Goa

7808. SHRI GOPALRAO MAYEKAR:
Will the Minister of ENERGY be pleased to
state:

(a) whether a proposal to set up a gas
turbine project to generate adequate elec-
tricity has been taken by Uinon Government
from Goa Government:

(b): if so, the details thereof: and

(c) the time by which clearance is
proposed to be given?

THE MINISTER OF ENERGY AND
MINISTEROF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) There is no such
proposal at present.
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(b) and (c). Do not arise.
G. S. I's Survey in Godavari Valley

7809. SHRI BASAVAPUNNAIAH
SINGAM: Wil the Minister of ENERGY be
pleased to state:

(a) whether the Geological Survey of
India (GSIl) conducted survey for coal and
lignite in Godavari Valley in Andhra Pradesh;
and

(b) if so, the details thereof?

THE MINISTER OF ENERGY AND
MINISTER OF CIVIL AVIATION (SHRIARIF
MOHAMMAD KHAN): (a) and (b). The
Geological Survey of India (GSl) has been
conducting regional exportation for coal in
the godavari Valley of Andhra Pradesh on a
continuous basis. At present, GSI is en-
gaged n regional exploration for coal in the
Godavari coalfields in seven sectors as be-
low:-

1. Palampet - Venkatapur

2. Govindrapet - Rangapur - Pasra
3. Punukuichilka - Marigudem

4. Keyagudam - Kachinapalli

5. Malkapalli - Amaravaram

6. Dip extension area of Kothagudam
mining block

7. Sattupalli.

A total of 4446 metres has been drilled
sofar in these sectors during the current field
season till March, 1990.

Raillway Safety Funds

7810. SHRI ANIL BASU: Will the Min-
ister of RAILWAYS be pleased to state:
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(a) the details of fund collected during
last five years under the head “Railway Safety
Fund™;

(b) the procedure adopted for the col-
lection of this fund:

(c) how the funds so collected are
allocated to various Zonal Railways:

(d) whether any review has been made
regarding its utilisation: if so. the details
thereof:

(e) whether any change of procedure is
contemplated to increase Railway Safety
Fund:

(f) if so, the details thereof: and

(g) if not, the reasons therefor?

THE MINISTER OF RAILWAYS ( SHRI
GEORGE FERNANDES): (a) and (b). The
contribution to the Railway Safety Works
Fund is made by the Railways, from out of
their net Revenue by way of additional divi-
dend payment. The Fund is maintained by
Ministry of Finance. The contribution made
during the last 5 years was as under:-

1084-85 — Rs. 2.76 crores
1985-86 — Rs. 1.55 crores
' ~ 1986-87 — Rs. 2.36crores
1987-88 — Rs. 2.20 crores
1988-89 — Rs. 3.21 crores

(c) The amounts paid into the Railway
Safety Works Fund are allocated to the states
in the same ratios as recommended by the
recpective Finance Commissions for the
disbursement of the payments made by the
Railways to the General Revenues in lieu of
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the repealed passenger fare tax.

(d) The position is reviewed from time to
time and State Governments addressed to
step up utilisation. The procedure for reim-
bursement to the State Governments has
been simplified in 1984. Under the simplified
procedure, claims of the State Governments
are reimbursed by the nominated FA & CAOs
of the Zonal Railways direct and the same
are met from from Fund by the Ministry of
Finance to the Railways subsequently.

(e) No, Sir.
() Does not arise.

(g). The present simplified procedure is
working satisfactorily.

Passenger Amenites at Delhi Railway
Stations

PROF. VIJAY KUMAR
RAIL-

7811.
MALHOTRA: Will the Minister of
WAYS be pleased to state:

(a) the details of the construction of
terminal buildings. platforms, station build-
ings proposed on the various railway Sta-
tions in Delhi during the current and nexttwo
years:

(b) the further amenities and facilities to
be provided for the passengers on these
railway stations; and

(c) the number of over bridges to be
constructed by the Railways during the next
five years, the details of the places and the
phased programme of the completion of
each railway bridge in Delhi?

THE MINISTER OF RAILWAYS ( SHRI
GEORGE FERNANDES): (a)to (c). A state-
ment is given below:



59 Written Answers

STATEMENT

(a) Details of works of terminal build-
ings etc. which are in progress & future

proposals.

()

(1)

(b)

At present work of provision of (1)
additional passenger platforms
at New Delhi by shifting washing
lines/sick lines to Hazart Ni-
zamuddin and (i) additional
passenger platforms & mainte-
nance facilities at Hazart Ni-
zamuddin is in progress at an
estimated cost of Rs. 26.64
crores. Phase | of the work has
since been completed & phase Il
of the work is in progress.

There is a proposal to develocp
future passenger terminals at
Anand Vihar, Holambi Kalan &
Bijwasan at a cost of Rs. 14.73
crores. Arrangements are inhand
for acquisition of land.

Details of amenities & facilities

proposed to be provided for passengers on
Railway Stations in the Cdpital.

Provision of additional amenities is a
continuous process and the same is done
based on volume of traffic dealt with . Follow-
ing additional passenger amenities/Aacilities
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are being proposed to be taken up in future
works programmes of the Railways subject
to availability of funds;

M

(ii)

(i)

(iv)

Provision of platform shelter on
platform Nos. 1 and 2 at Vivek
Vihar.

Provision of foot-over bridge at
Nangloi.

Provision of Passenger shelter
on UP and DN platform and
provision of 2M wide foot-over
bridge at Naya Azadpur.

Provision of 2nd Entry to Ni-
zamuddin Railway Station, sub-
ject to acquisition of land.

(c) Details regarding over bridges to be
constructed by by Railways in Delhi during
the next 5 years.

()]

Proposalfor construction of Road
Over Bridge/road Under Bridge
in Delhi area are sponsored by
Delhi Administration/Municipal
Corporation of Delhi either on
cost sharing basis or on deposit
terms. Presently work on 7 Road
Over Bridge/Road Under Bridges
is in progress. Their details are
as under;-



Written Answers 62

VAISAKHA 18, 1912 (SAKA)

Written Answers

61

18bie| ‘apew buieq

uo 'y ‘p| ‘ou buissoio

suawabueue Aleuiwipig Buiieys 1s0p |eA8] jo nay| Ul ‘gNY L
Ny 10
26/€ Hopm kisodaQ Buapim : yjaq-eiyNEZ 9
abpug
paI3|dwod 3iom Jo BUNWEA p|O ‘edu gNY
uoiod Aemjey oM lisodaQ ‘Bleypeyg 1yjag - ieq S
: abpug uenyo
06/} Buneyg 1s0p jo Buluapim : yje@ b4
~ 8ndJo
16/21 Buiieys 1s0) uoisinold : peqexejybng 't
16/€ Buiseys 1s0) 80HY 0 UoIsiAOLd : BIYNO C
‘8'0’H 'eyUn Ind
pue peoy suaanp) Jo
06/21 buieyg 1s0) Buipyingey pue Buuepim : 1yje@ !
|4 € c ]
uone)dwoo sw.a} ysodap uo 10 siseq ‘ON
J0 8)ep 8AlEIUS | Bulieys }soo uo 1eyjeym YOM Jo uonduoseq 18




MAY 8, 1990 Written Answers 64

Written Answers

63

ayl ysodap 1e abpuq Japun
oLk st QOW —op— peoy jo Buiuepim €
"uoIes
Indueseyeg
-llweys-eipyeys
1S00 pajewilsa ay} uo -2 oN
ysodap 0} 194 s wawaoe|dal ui
uonensIuwpy 1yjaQq HIOM lisodaq abpuiq Jano peoy ¥
<ns1:XMLFault xmlns:ns1="http://cxf.apache.org/bindings/xformat"><ns1:faultstring xmlns:ns1="http://cxf.apache.org/bindings/xformat">java.lang.OutOfMemoryError: Java heap space</ns1:faultstring></ns1:XMLFault>